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Title: Introduction of the Rickshaw Pullers and Roadside Mechanics (Freedom to Earn Livelihood) Bill, 2015.
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HON. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for complete freedom to earn livelihood to the cycle rickshaw and cart pullers and
roadside mechanics by prohibiting the local police and personnel of local bodies from impounding or taking away the tools, wares, stuff,
cycle rickshaw cart, etc., so as to enable the poverty stricken and unemployed youth and other citizens to earn their livelihood without
fear and feed their dependant families and for matters connected therewith and incidental thereto."

The motion was adopted.
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